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(b) whether in view of these obser-
vations of the Public Accounts Com-
mittee and its Chairman, the Food
Department ordered any investigation
into the Apeejay matter during the
last five years; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHIB SHINDE) : (a) Yes, Sir.

(b) Yes, Sir.
(c) Does not arise.

PROCUREMENT PRICES OF PADDY AND
RICE IN STATES
*760. SHRI SRADHAKAR SUPA-
KAR:
SHRI MRITYUNJAY PRA-
SAD:

Will the Minister of FOOD AND
AGRICULTURE be pleased to state:

(a) whether some of the deficit
States have requested the Centre to
raise the procurement prices of paddy
and rice; and

(b) the difference in the procure-
ment prices of rice and paddy in West
Bengal, Bihar, Orissa and Assam?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHIB SHINDE) : (a) Yes, Sir.

(b) While fixing the paddy prices,
the State Governments were advised
to fix the rice prices on the basis of
paddy prices. A Statement showing
the prices of rice and paddy is laid on
the table of the House.

Statement
Difference in the procurement price
of Rice and Paddy
(Rs. per quintal)
State Procure- Procure-
ment ment
price price
of rice of paddy
West Bengal 93-75 5625
Bihar .. Under 56-25
considera-
. tion.
Orissa .. Do. 4800
Assam .. Do. 5625
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Foop SITUATION IN KERALA AND
WesT BENGAL

*762. SHRI S. M. BANERJEE : Will
the Minister of FOOD. AND AGRI-
CULTURE be pleased to state:

(a) whether the food situation in
West Bengal and Kerala has improved;

(b) if so, whether the requirements
of these States have been met in full;
and

(¢) if not, the steps taken by Gov-
ernment to see that the statutory
rationing scheme does not break in
these States?





